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14.30 hours
The Lok Sabha re-assembled at Thirty Minutes past
Fourteen of the Clock.

(Shri Hukmdeo Narayan Yadav in the Chair)

FOOTWEAR DESIGN AND DEVELOPMENT
INSTITUTE BILL, 2017 ... Contd.

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): [ beg to move :

“That the Bill to establish and declare the Footwear Design and
Development Institute as an institution of national importance for the
promotion and development of quality and excellence in education,
research and training in all disciplines relating to footwear and
leather products design and development and for matters connected
therewith or incidental thereto be taken into consideration.”
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SHRIMATI NIRMALA SITHARAMAN : Thank you, Sir.

As many of the hon. Members will be aware, the Footwear Design and
Development Institute was established in 1986. The objective of this Institute was
very clearly to expand the activities of the leather industry and give it the
necessary impetus by providing an institution, which can give design and
suggestions, and also build the capability among people who will be the essential
skilled workforce for the leather industry.

The campuses were set up and, today, we have seven of them doing
extremely well from the point of view of providing skills and a Diploma at the end
of the course, and based on which you have students qualifying for design and
development of leather and leather goods. It is not just footwear, but leather-based

other accessories and professional wear that can be produced.
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Now, this set of institutions, which are seven all across the country, have
been doing exemplary work and the students have been given good opportunity
and they have been recruited through campus recruitments for very good
assignments in leather-related industry. The courses are wide and varied. They
look at retail marketing capabilities; they look at technology development; and
they look at tools and implements, which are required for production of leather-
based commodities. The course has had a wide base as a result of which the course
itself is considered to be a very comprehensive one.

Today, we are here to put it to the consideration of the hon. Members and,
through you, I would like to state that the hon. Members consider providing
institute of national importance stature for this set of institutions, which are at the
moment in seven different places.

Together with it, there are more than 40 training centres, which are all over
the country, which prepare trainers who can train students in different institutions
about the art of treating leather and leather being used as a raw-material for
production of certain goods whether they are footwear, jackets, wallets, belts or
any other accessory. Together with the institution, we also have training centres,
which have state-of-the-art facility in training trainers who can then go into the
market and help in building capacities.

[ would like to quickly draw the attention of the Members about its
curricular capability. It was initially running courses by itself and later got
affiliated to the Indira Gandhi National Open University.

Now, the institutions are present all over the country as I said. Only a
national university could certify courses. However, although the Indira Gandhi
National Open University was giving the degrees, these courses are in situ courses,
in the sense that they are classroom-based courses in the campuses in which they

are held. In 2012, for some reason, the Indira Gandhi National Open University
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said that it could no longer provide the certification and the degrees for these
students because they can only now do distance education and could not provide
for classroom based courses, and without adequate notice, that certification
process attached to the IGNOU was stopped.

The FDDI, at that time, keeping the developed exigency in mind, put a

tender call to see if there would be any university which can affiliate the FDDI
and, on the basis of the advertisement, shortlisted a set of universities. At the end
of the day, Mewar University in Rajasthan agreed to get the FDDI associated and
affiliated to itself and start providing the certification. Unfortunately, although this
had happened in 2012, by 2014, the University Grants Commission came to see
the development and said that it was completely untenable because as a university,
Mewar, which was located in Rajasthan, could at best only deal with institutions
which are located in Rajasthan and not certify courses which are being held in
different institutions all over the country. Since then, there has been an attempt in
2014. Our Prime Minister placed a lot of emphasis on skill development and
looked at the potential that this FDDI had. We did not want the students to suffer.
From then, the attempt from the Prime Minister’s Office and from us has been to
see as to what will be the way in which we can get these students a certification
from a proper university. We even tried looking at the prospects of getting them a
deemed university status if that was workable. Having tried several of these, we
have now realised that the only way in which the stature of the institution can be
kept up and also the curriculum content could be maintained at the level, as it is, is
completely self-financing set of courses.

The only way in which we thought the course content and the level at
which this institution can function can be maintained is by seeking Parliament’s
approval to give it the stature of the institute of national importance. That is why

we are here before you recognising the importance of skill component that this
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institution offers not just through the existing seven, there are five of them more to
come, new ones to come. Other than these campuses, there are centres through
which skill development courses are being conducted, as I said, for the trainers
based on the importance of skill development and job opportunity creation.

It is submitted to the consideration of the hon. Members that this Bill
seeking Parliament’s approval to give FDDI the stature of national importance is
favourably considered by all the hon. Members and the matter is taken favourably.
Thank you.

HON. CHAIRPERSON : Motion moved:
“That the Bill to establish and declare the Footwear Design and
Development Institute as an institution of national importance for the
promotion and development of quality and excellence in education,
research and training in all disciplines relating to footwear and
leather products design and development and for matters connected
therewith or incidental thereto be taken into consideration.”
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DR. MAMTAZ SANGHAMITA (BARDHMAN DURGAPUR): Sir, I thank you
for giving me permission to speak on this Bill. I welcome the Footwear Design
and Development Institute Bill, 2017. T am very glad with this initiative of the
ever-like Minister to give authentication to such an Institution so far as degrees
and diplomas are concerned.

Footwear, other leather and allied materials make bags, wallets, briefcases,
accessories used in automobiles, furniture, interior decoration are widely used in
modern life. These are widely traded commodities globally. The first keyword in
the Bill 1s “design’. The design, material and make tell about status, style, position
and profession of a person and establishment. Therefore, it is very important.
Proper fitting, as already narrated by my colleague, design and sole material and
made to fit is essential to keep gait, figure, orthopaedic requirement and so on.

Cinderella was identified by shoes. So, they are people’s identity also. In a
saddest story in the history of Bengal and India, Nawab Sirajuddulah while fleeing
in a boat from Bhagwangola, he was in disguise but because he could not part with
his shoes, the spy boat man identified him. He was captured and the British got
entry to India.

Presently, trend of leather interior furniture, fashion dresses and articles
have increased. The scope of footwear and leather designing is becoming popular
all over the world. On the health sector, besides designing for orthopaedic uses in
different shapes, shoes prevents some contaminated disease. It is a very simple
disease but it is dangerous. It is called hook worm and other worm infestation. It
is caused due to open defecation, which is a major cause of anaemia in our rural
population. The worm goes via foot sole to blood. In pre-toilet era under NRHM
programme, Tamil Nadu, West Bengal and many other States supplied hawai
chappals to villagers and BPL category public to prevent them from this disease.

This simple solution of safeguarding foot from soils and dirt was also narrated
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long back in "Juta Abiskar" (Discovery of Shoe) satire poem of Rabindranath
Tagrore.

The second key point is 'development' which means research and
innovation of newer models, research and invention of newer alternatives as it is
very much necessary in the present context of our political situation. Indian leather
and allied industry has scope of growth in terms of local consumption as well as
global export. In global perspective, China is number one; Italy in second and
India 1s in the fifth position. In matters of raw material, local consumption as well
as export, in China everything is good and that is why it is in first position. India
also has enormous scope of improving leather industry because we can get the
materials. But for some reason or the other, it may be stopped in near future. India
is shifting from mere raw material to value added exports also. Local consumption
is also increasing. There is every scope for this leather industry to flourish and it is
very valuable for Indian economy. But I do not know how much we can do in the
present situation. India shares about 12.2 per cent of global export and in coming
years it will be much more if we try and do not put any barriers in the production
of raw materials. Major share of export goes to US, then UK (12.24%) and then
Germany. In export, footwear contributes about 47 per cent, in accessories it
contributes about 23 per cent and in finished products, its contribution 1s about 18
per cent and in garments it is 9 per cent of the total exports. But at this juncture,
the footwear export is little less. The per capita footwear use has also increased. In
India, Kolkata holds second position in India in production as well as exports.
Twenty-five per cent of tanning is done in Kolkata and fifty per cent of finished
leather goods of India are exported from Kolkata.

Footwear and leather industry plays a vital role in Indian economy. Besides
export, this industry is mostly labour intensive and it has huge scope for youth
employment, especially when they will be skilled labour, under supervision of
qualified administrators. In leather industry, there are quite a good number of

women folk who are, as has already been mentioned by Shrimati Ranjit Ranjan,
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mostly in the unorganised sector. They do the basic work at home. They may be
women as also men. Previously, in Kolkata, there were many Chinese workmen
who were very good but now they have all left. They help in finished product
preparation. So, this is an industry which has immense scope for women
empowerment. I do not know how much will the establishment of this Institute
help in doing that. I will come to that later. That is why there is a question about
the present institution whether it is an institution of national importance or not.

Yes, this could be, but with some policy changes.

15.28 hours (Shri Anandrao Adsul in the Chair)

This Bill 1s very relevant in this context. It deals with an establishment of
an institution for education, research and innovation with modern techniques as
regards footwear and other leather products. Clause one is regarding title of the
Bill. I wonder why it only has the name “footwear’. There are other allied subjects
also. I would like to know whether instead of "footwear’ alone, other articles like
leather and other allied articles will be incorporated in the Title of the Bill. The
Bill is regarding establishment of an educational institution to uplift the footwear
and leather industry to a national and international standard. We are hoping for
more and more.

The directive body, as has been said, will have a Governing Council with
Chairman, Managing Director and such persons who are all footwear and leather
technology experts. 1 also agree with Shrimati Ranjit Ranjan that why should
industrialists be there in the Governing Council? It 1s because that may create a
problem and it might get directed the other way round and instead of youth
employment, it might enrich the pocket of some other people. The Bill deals with
formation, running, remuneration, tenure and status of the Council. Of course, the
central controlling authority will be Govt. of India. Study and working courses
will be determined and decided by the Council. The courses are about designing,

making, research and other things. But this leather institution under LDC was
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already 1n existence but they have no power to confer a degree or diploma to
authenticate their expert knowledge. Through this Bill, we are trying to give some
degrees.

My question is, what the hell will it do giving diploma degrees to these
fellows? Where will they be employed exactly? It is not clear in my mind. Maybe,
the hon. Minister will guide me on this point.

Our worry is about actually what is needed. The Centre should be involved
with the Skill Development Centers so that smaller productions and smaller
tanning institutions will employ skilled persons resulting in more growth.

Relation among the branches is not clear. There are several branches. What
is the relationship between inter-branches? How will you recruit students and how
will you recruit teachers? What 1s the qualification of the teachers? These are not
clear in this Bill. How will they be able to bear the tuition fees? What about
promotion of skilled workers through these institutions?

We want to establish small factories or big factories. You know that in
Kolkata or Kolhapur there were factories. Bata Shoe Company and Khadims are
famous all over the country. How can this be utilized and how will man power be

given to them through this Bill? These are my questions.



